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(i") S.R.O. No. 313/65 published 
in Keral. Gazette dated 

~ lOth AUBust, ~  

making certain amend-
ments to the Kerala Spiri-
tuou. Culinary Aerated 
Water and other Flavour-
ing Essences, Extract., 
Perfumes and Colouring 
Rules, 1962. 

(v) S.R.O. 330/65 published in 
Kerala Gazette dated the 
24th August, 1965. 

(vi) S.R.O. No. 331/65 publish-
ed in Kerala Gazette dated 
the 24th AUBust, 1965. 
I Placed in Library, see No. 
LT-5004l65]. 

NOTIFICATION UNDER Lr.n: II'fSURANCE 

CORPORATION ACT AKD SUMMARY OF 

~ I  OF COMMITTEE ON 

Top POSTS If( PU8L1C SECTOR UNDER-

I"AltIKG8 

The MiIlIster of rlannlnr (Shrl 
•. R. Rhalrat): 1 beg 

(I) to re-Iay on the Table a copy 
of Notification No. G.S.R. 
1223 published in Gazette ot 
India dated the 28th AUiust, 
1965, containing Corrigendum 
to the Lite Insurance COJ"lo 
poration (Amendment) Rules. 
1965, published in G.S.R. 
1094 in Gazete of India dated 
the 31st July, 1965, under 
sub-section (3) of section 48 
of the Life Insurance ~ 

ration Act, 1956. [Placed in 
Library. See No. LT-4793/65.] 

(21 to lay On the Table Summary 
of Recommendations of the 
Committee on Top Post. in 
Public Sector Undertakinp 
a!ll approvE"d by Government. 

[Placed in LibrnTl/, ,,.. No. 

LT-50051851. 

Ax.vAL a.oflft or THE INDIAN CD-
'IItAL Jun COMMl'I'TD, Indian LAc 
c.. CoMM'I'l'ft& "'"' haUAN C","""L 
0n.8aDs CoMMITl'8 

'file ~  IIlaWer .. ek _-
try .r ...... .... Acrlelllt1ll'e (allrl 

Sbahna" .. Khan): Sir, I beg to lay 
on the Table a copy each of the fol-
lowing Reparta:-

(il Annual Report of the Indian 
Ce.ntral Jut!" Committee for 
the y<'ar 1963-64 together 
WIth the Annua! Account! 
and the Audit Report thereon. 
,PlacE"d rn Liurar!1. SeE" No. 
LT-5006165J. 

Oi) Annual Report ut the Indian 
Lac Cess Committee lor the 
year 1963-64 togoth"r with 
the Annual Accounts und the 
Audit Report theron. I Pklced 
i" Librn"y. Sec No. LT-5007/ 
651. 

(iii) Annual R"port of the Indian 
Central Oilseeds Comrrtittee 
tor the year 1963-64 together 
with the Annual Accountl 
and the A udi t Report thereon. 
[Placed in LibraTl/, see No. 
LT-S008/65] 

NOTU'ICATJOl'f Re. KE'RALA WEIGHTS 

AND MEASURF.!'; RULES AND AnT SILK 
TEXTILES CONTltOL ORDER 

The Deputy Mlnloter In the Mlnta-
try Of COllUller"e (Shrl S. V. Rama-
..... my): Sir, I beg-

(J) to re-iay on the Table a copy 
af Natitlcation No. 12563/64 
MIIRD published jn Kerala 
Gazettec dated the 19th May, 
1964, ""'king certain amend-
ment to the KeraLa W('ighb 
and Measures (Enforcement) 
Hull'S, 1958. under sub-Nec-
t ion (5) of section 43 of the 
Kcrala Weights and Meaaures 
(Enforcement) Act, 1958, 
read with clause (c) (iv) of 
the Prodamatoin dated the 
2.th March, 1965, Luued by 

the Vice-PreBident, di""harg-
ing the functioruo of the 
Prftlident, in relation to the 
Slate of Keral. r PLaced in 
Lib,a,y, .~  No. LT-4877:S5J. 

(ii) to lay on the Table a copy 
at the Art Silk TextUes (Pro-
duoUon aDd ~ 




